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SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s) (Civil) No(s). 181/2026
ATUL MISHRA Petitioner (s)
VERSUS
UNION OF INDIA & ORS. Respondent (s)
I.A. No. 54423/2026 (Application for intervention/impleadment)
Date : 19-02-2026 This petition was called on for hearing today.
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UPON hearing the counsel the Court made the following
ORDER
The Writ Petition is disposed of in terms of the signed
orders.

Pending application(s) including the application for

intervention/impleadment stand disposed of.

(NEETU SACHDEVA) (MANOJ KUMAR)
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)

(Two signed orders are placed on the file)
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